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Title : The Minister of State in the Ministry of Parliamentary Affairs laid a statement regarding status of implementation of the recommendations contained in the 93¢ Report of the Standing
Committee on Commerce and Industry on Demands for Grants (2010-11), pertaining to the Department of Commerce, Ministry of Commerce and Industry.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.
NARAYANASAMY): Madam, on behalf of my colleague, Shri Jyotiraditya Scindia, I beg to lay a statement on the
Department Related Parliamentary Standing Committee on Commerce & Industry (Department of Commerce), which in its

934 Report had made 41 recommendations/observations. Out of these recommendations 32 accepted, one partially
accepted, one accepted subject to approval of the concerned Authority while three recommendations have not been
accepted. Four recommendations are under consideration.

MADAM SPEAKER: Now, 'Zero Hour'. Shri Mulayam Singh Yadav.
...(Interruptions)
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